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Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether a number of Government schools covered under the Sarva Shiksha Abhiyan (SSA) lack basic infrastructural facilities like
building, drinking water, electricity, toilets etc.; 

(b) if so, the details thereof, State-wise including Bihar; 

(c) the action taken by the Government to provide basic amenities and infrastructural facilities in such schools in future; 

(d) the number of schools in the country in which the above facilities were provided during the last three years and the current year and
the expenditure incurred thereon, State-wise; 

(e) whether any survey has been conducted in this regard; 

(f) if so, the details thereof; and 

(g) the remedial measures taken by the Government in this regard?

Answer

MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT (DR. D. PURANDESWARI) 

(a) to (f) Every year National University of Education Planning and Administration (NUEPA) brings out District Information System for
Education (DISE) which provides information on key components of school infrastructure at elementary level. A State-wise statement
indicating number of Government schools without facilities like buildings, drinking water, electricity, toilets etc. as per DISE 2010-11,
is at Annexure-I. Under the centrally sponsored scheme of Sarva Shiksha Abhiyan (SSA) since inception of the scheme, 3,04,454
school buildings, 17,91,860 additional classrooms, 8,53,624 toilets, 2,29,840 drinking water facilities have been sanctioned to the
States. A State-wise statement indicating number of schools in the country in which infrastructural facilities were sanctioned during the
last three years and the current year (2012-13) together with expenditure incurred during the last three years is at Annexure-II. 

(g) States / UTs work out their requirements for school infrastructure facilities and submit their Annual Work Plan and Budget
(AWP&B) every year to the Government of India for funding under SSA. In view of the requirements of the Right to Education Act,
2009, priority is accorded to provisioning of basic school infrastructure. 
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